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(d) Vet. Sir. In view of the limited' 
,ize and ondurance Gf R.V. GAVE· 
SHANI and the need to accelerate the 
ptoaramme on polymetallic nodules. 
tho department of Ocean Development 
deployed a sophistica ted oceanolraphic 
ro.careh venel ·Sagar Kanya' and also 
char1ed two additional vossels durin. 
the year 1982-84. These vessel with the 
improved technology of collecting sam-
pl.. of nodules from the deep seabed, 
have obtanied nodules from an area of 
more than four miJJioD square kilo-
metres and at 1334 stations. The total 
quantity of bulk sample nodules co.Jlec .. 
ted so far exceeds eleven tonnes. 

[TrQmlotion) 

Meeting of Hindi Advisory Committee 

3409 SHRT KRJSHAN PRATAP 
SINGH: Will the Minister of PLAN .. 
~JNG be pleased to state: 

(8) the number of meetings of 
Hindi Advisory Committee of the 
Ministry held during the year 1984 ; 

(b) the details of the resolutions· 
passed JD these meetlOgs ; and 

(c) the details regarding Implemen-
tation of these solutions? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI K.R. NARAYANAN): (a) No 
meeting of the Hindi Advisory Com-
mictee of the Ministry of Planning was 
held during the year 1984. 

(b) and (C) Do not arise. 

(Enrlish) 

Newl Item captione. '~Floutl$hing 

Trade I. A..U. Import UcelJlCes", 

3410. SKRI MOOL CHAND DAGA: 
Will tlut PRIME MINISTER be pJeased 
tOls.tate : 

(8) whetb6r Government's attentio$ 
has -been drawn to news ite~ uFlourish~ 
inl, "ad41 in A. U. impor.t 1 licences" 
~hal il;l BIec:troDi,q 1" R.oview, 
Bombay date~ 20 lauuar)" 1985 resar-

dina alkged misuse of A.U. baf!Wr 
licencos-; and 

(b) If so, action taken by Vnio. 
Government to plUI the loophOle' i. 
the issue of licenCes 10 that the us. at' 
licences is made by the genuine' .d.J~ 
entitled parti~s and by those who h.'_1 
technical capability? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOI.JOGY AND IN THB DB. 
PARTME~TS OF OCEAN DEVELOP. 
MENT. ATOMIC ENERGY. SPACB 
AND ELECTitONJCS (SHRI SHIVR.AJ 
V ... PATJL): (a) Yes. Sir. 

(b) Based on press reports allelin. 
grant of import licence to a lara_ 
?umb~r ~f bogus units in Gujarat, 
1I1vestlga hons ha ve been taken up in 
the malter. If the invesrigatiOBI 
reveal anything incriminating, actio. 
wi IJ be taken under the Imports ~ 
Exports (Control) Act, 1947 andlor 
Imports (Control) Order, J955. 

Action is also initiated wbenever 
such misuse is. brought to Government's 
notice by other ~ources. Suo mota 
in~pections are also carried out to check 
up utilisation of hIgh value licences. 

During the last 2 years OovOln-
men' announced various policy measure. 
in the field of electronics due to whicla 
misuse of A.V. import licences. if aD),. 
would get considerably minimised. 

( Tralts/aNonJ 

Development of PJaces of touriat late-
rest in Rajasthan 

3411. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of 
TOURISM AND CIVIL AVIATION 
be pleased to state: 

(a) the steps taken by the Depart-
ment in each State to attract foreian 
tourists in the country; and 

(b) the steps proposed to be taken 
by this Ministry to develop the places 
or tourists interest in Rajasttuln lik. 
Jait8Jmer. the most at1ractive dosert 




